01.05.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION)

01.05.2018
COURT NO.3
(DIVISION BENCH-II)
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA
AT 2.15 PM
1. ITA 107/2012 CIT VIBHOOTI MALHOTRA,AJAY VOHRA,
VS. BRAHMAPUTRA CAPITAL KAVITA JHA,VAIBHAV KULKARNI,
& FINANCIAL SERVICES UDIT NARESH
COURT NO. 34
(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MR. JUSTICE P.S.TEJI
1. W.P. (CRL) 357/2018 KIRAN LOHIA MALAVIKA RAJKOTIA,RYTIM VOHRA,
VS. THE STATE GOVT OF NCT AKRITI TYAGI,RAHUL MEHRA,
OF DELHI & ORS KAMINI JAISWAL,SANJEEV SHARMA,
NIVEDITA SHARMA, PALAK MISHRA
COURT NO. 22
HON'BLE MR. JUSTICE VALMIKT.J.MEHTA
AT 2.15 PM
1. RFA NO.345/2018 LAXMI NARAYAN SONI AMARJIT SINGH,R.K.SHARMA

VS. SUDHA GUPTA & ORS DEZY GAUR

HIGH COURT OF DELHI
28TH APRIL,2018 REGISTRAR (LISTING)



01.05.2018 FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 14 (0s - G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 02.15 P.M.

26. O.M.P. (COMM) 394/2017 RHITI SPORTS MANAGEMENT JAGDEEP SINGH LAMBA,DIYA
PVT.LTD. KAPUR
Vs. POWER PLAY SPORTS &
EVENTS LTD.
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